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CP No.(IB) 24/ALD/2017, CA NO. 159/2017

Heard counsel for applicant Sr. Advocate Shri Anurag Khanna at length. Arguments

on behalf of the Opposite party are heard in part. Counsel for applicant are at liberty to
file reply.

List the matter on 16.10. 2017 for further hearing.

Dated:06.10.2017 Shri H.P. Chaturvedi, Member (Judicial)
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